NATIONAL COMPANY LAW TRIBUNAL

BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 07.02.2018.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali

- 2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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2018 Management Limited and another Vs
M/s Biodiversity Conservation India
Private Limited
SL. NAME (IN CAPITAL) SIGNATURE
NO. & PHONE NUMBER REPRESENTATION TO WHOM
NAC L W 080422, -
ISR Ol w) 99862304 8
g. ()_G\él/bu e VJ ()
( N
= -Gy NanfAn e D ]
Q
d /-
(:/(W <
ORDER

Counsel for Petitioner is present. |
maintainability of the petition against the guarantor. Since Financial Creditor

Matter is listed today for hearing on the

already filed one more petition against the main Corporate Debtor bearing C.P

(IB) No.03/18. Therefore, on the request of Counsel for Financial Creditor this

matter is also ordered to be list it on 21/02/2018.
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